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Rean Watertech Pvt Ltd
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26-07-2017 - CP No. 276/KB/2017 - Anjan Mitra & Ors Vs. Rean Watertech Pvt.
Ltd.

ORDER

The Ld. Lawyer on behalf of the petitioner is present. The respondent(s) are
absent without taking any steps.

The Ld. Lawyer on behalf of the petitioner fairly submitted that the matter is
under settlement. Hence, they prayed for shorter date.

Fix on 02-08-2017 for necessary orders.

Sd-

MANORAMA KUMAR)
MEMBER(J)



